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None aPpears  for the Applicant when 

celled. It is submitted by Shri U.1.M•hapatra, 

A.S.C. that the applicant has made a limited 

prayer to empanel his name in the 2nd up!radati.r, 

list w.e.f. 1.10.2000 and that such a relief 

having been granted to the Applicant already, 

this O.A. has become infructuous. 

On the face of the subm1ssin made 

by Shri Mehapatra, this O.A. is disp•sed of 

for having become infructuous. No osts. 
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